IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

06.01.2025

— Court]amount
Case No.
Fee

1 |g JENA 1860/2025 [06.01.2025 [WP(C)/39609/2021 |10 | c |
2 |k saHOO  [866/2025 [06.01.2025 |COPET/43/2005 |7 | o
|3 |7 BEHERA [867/2025 06.01.2025 |CRLMC/2403/2004 |7 | oo
|4 |7 saHOO  [868/2025 [06.01.2025 [SA/290/1985 7 | oo
‘5 . ‘869/2025 ‘06.01.2025 WP (C) /10652/2015 ‘7 ‘ ’U ’
6 |s R BARIK [873/2025 [06.01.2025 [WP(C)/30447/2023 |7 | o
7 |H K BHOL [874/2025 [06.01.2025 |[WP(C)/14069/2022 |10 | c |
'8 |H K BHOL [875/2025 [06.01.2025 |[WP(C)/14992/2022 |10 | c |
|9 |SBUDGATA [876/2025 |06.01.2025 |WP(C)/24289/2012 |7 | oo
|10 |S K BISWAL|877/2025 |06.01.2025 |WP(C)/33245/2024 |7 | u |
11 |S K BISWAL|878/2025 |06.01.2025 |WP(C)/33299/2024 |7 | oo
12 |M K SWAIN [880/2025 |06.01.2025 |ABLAPL/14023/2024 |7 | oo
13 |K K NATH [881/2025 |06.01.2025 |BLAPL/9470/2024 |7 | oo
14 |D NAYAK  882/2025 |06.01.2025 |CMP/705/2019 7 | u |
15 |D NAYAK  883/2025 |06.01.2025 |CMP/706/2019 7 | v
16 |S SAMAL  |884/2025 |06.01.2025 |BLAPL/8249/2024 |7 | v
17 |J P KAR  [885/2025 [06.01.2025 |WP(C)/9556/2019 |7 | v
|18 |A KHAN 1886/2025 [06.01.2025 |CRLMC/4503/2024 |7 | SR
‘19 SOEANTY ‘887/2025 ‘06.01.2025 BLAPL/12186/2023 ‘7 ‘ ‘U ‘
20 |G C BARIK |888/2025 |06.01.2025 |CMAPL/181/2023 |7 | v
21 |P C DAS  [889/2025 [06.01.2025 |WP(C)/26965/2011 |7 | v |
22 |K C SWAIN [890/2025 |06.01.2025 |[SA/71/1972 7 | v
23 |P.JENA 1901/2025 |06.01.2025 |WP(C)/27069/2024 |10 | lc |
24 |M.NAYAK  [902/2025 |06.01.2025 |CRLMP/1764/2024 |10 | lc |
25 |L SAHOO  [905/2025 06.01.2025 |WP(C)/26710/2024 |7 | v
SUDHANSU
26 |SEKHAR 925/2025 (06.01.2025 |CMP/1467/2024 10 c
JENA

27 |P K PARIDA|926/2025 |06.01.2025 |MACA/1035/2024 |10 | lc |
28 LR iL [942/2025 [06.01.2025 |ABLAPL/15015/2024 10 c

29 |K C SWAIN [948/2025 |06.01.2025 |AHO/72/1975 7 | o




130 |M.DAS 1950/2025 |06.01.2025 |[RPFAM/294/2024 |10 | c |
31 |P. K. DAS |956/2025 |06.01.2025 |[WP(C)/28925/2024 |10 | lc |
32 D K NAIK |961/2025 |06.01.2025 |[WP(C)/25976/2024 |10 | lc |
133 |B.K. SWAIN 965/2025 |06.01.2025 |[WP(C)/32944/2024 [10 | lc |
134 |B.K. SWAIN 966/2025 |06.01.2025 [WP(C)/32103/2024 [10 | lc |
135 |T K NAYAK |967/2025 |06.01.2025 |[WP(C)/32173/2024 [10 | lc |
36 |S. BARIK [974/2025 |06.01.2025 |ABLAPL/13584/2024 |10 | lc |
37 |J.BEHERA [999/2025 |06.01.2025 |ABLAPL/14930/2024 |10 | lc |
‘38 ﬂiiigiﬁi ‘1009/2025‘06.01.2025 ABLAPL/15060/2024‘10 ‘ ‘c ‘
139 M DAS 11012/2025(06.01.2025 |ABLAPL/12017/2024 |10 | c |
|40 |S.S.BISWAL|1018/202506.01.2025 |ABLAPL/15028/2024 |10 | i |
|41 |D.SAMAL  [1020/2025|06.01.2025 |ABLAPL/15047/2024 |10 | i |
|42 |P.SETHY  |1029/2025|06.01.2025 |ABLAPL/11994/2024 |10 | i |
|43 |L.ACHARI |1044/2025|06.01.2025 |BLAPL/6058/2024 |10 | i |
|44 |D.DASH 11046/2025/06.01.2025 |ABLAPL/11869/2024 |10 | i |
|45 |S.K.SAHOO |1047/2025|06.01.2025 |ABLAPL/11870/2024 |10 | i |
|46 |M.D.BISWAL |1048/202506.01.2025 |ABLAPL/11804/2024 |10 | i |
|47 |B.R.SETH |1070/2025|06.01.2025 |CRLMP/1720/2024 |10 | i |

Total 1407

NIC




